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(ii) FINANCIAL ASSI&TANCE TO HXMA-

CHAL PRADESH FOT RELIEF MEA 
SURES IN AREA AFFD'::TED BY HAIL.. 
STONE AND HEAVY RAINS. 
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(iii ) ALLEGED EXPLOITATION OF 

LABOURERS ENGAGED IN STONE 
QUACLEs AND CRUSHERS BY CON-
TRACTORs 
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(iv) EsTABLISHMENTS OF TWO MORE 

ATOMIC POWER UNITS TO sOLVEt 
POWER CRISES IN RAJASTHAN 
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